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IN THE SUPREME COURT OF INDIA 

CIVIL APPELLATE JURISDICTION 

CIVIL APPEAL NOS.5596-5597/2024 

    [@ CIVIL APPEAL NO. DIARY NO.13452/2024]

JAI MATA BRICK FIELD                               Appellant (s)

                                VERSUS

UTTARAKHAND POLLUTION CONTROL BOARD & ORS.         Respondent(s)

O R D E R 

Delay condoned. 

2. Heard Mr. Manoj Swarup, learned Senior Counsel appearing for

the Appellant.  The original applicant before the NGT is on caveat

and is represented by Mr. Rohan Thawani, learned counsel. 

3. Without raising any contention on the merit of the impugned

decision of the NGT, Mr. Swarup, learned Senior Counsel refers to

Paragraph 29 in the impugned order dated 12.10.2023 of the NGT to

point out that in reference to the  siting  criteria specified in

Clause 6 and 7 of the Notification dated 22.02.2022 of the Ministry

of  Environment,  Forest  &  Climate  Change  (MOEF&CC),  the  NGT  has

directed the Competent Authority to re-consider the application for

grant of Consolidated Consent to Operate & Authorization (CCA).

The  Appellant  -  brick  kilns  is  not  aggrieved  by  the  said

opportunity being granted, but the concern raised by Mr. Swarup is

whether the Competent Authority would be swayed by the observation

made in the impugned decision of the NGT.

4. We  have  considered  the  above  submission  and  also  the

submission  made  by  Mr.  Thawani,  learned  counsel.  Since  the

Digitally signed by
Jayant Kumar Arora
Date: 2024.05.02
17:38:42 IST
Reason:

Signature Not Verified
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Competent Authority is directed to reconsider the application for

grant of CCAs, instead of entertaining the appeals, we deem it

appropriate  to  direct  the  said  authority  to  reconsider  the

application of the brick kiln owner (Jai Mata Brick Field) on merit

and  independently,  without  being  influenced  by  any  of  the

observation  in  the  impugned  order  dated  12.10.2023  in  the  OA

No.341/2023. It is ordered accordingly. 

5. With  the  above  order,  the  Civil  Appeals  are  disposed  of.

Pending application(s), if any, stand closed.

.......................... J.
   [HRISHIKESH ROY ]

.......................... J.
[ PRASHANT KUMAR MISHRA ]

NEW DELHI;
APRIL 29, 2024.
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ITEM NO.17               COURT NO.6               SECTION XVII

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

         CIVIL APPEAL NOS.5596-5597/2024 
    [@ CIVIL APPEAL NO. DIARY NO.13452/2024]

JAI MATA BRICK FIELD                               Petitioner(s)

                                VERSUS

UTTARAKHAND POLLUTION CONTROL BOARD & ORS.         Respondent(s)

(  IA  No.87307/2024-CONDONATION  OF  DELAY  IN  FILING  and  IA
No.87304/2024-EXEMPTION FROM FILING C/C OF THE IMPUGNED JUDGMENT
and IA No.87305/2024-STAY APPLICATION )

 
Date : 29-04-2024 These appeals were called on for hearing today.

CORAM :  HON'BLE MR. JUSTICE HRISHIKESH ROY
         HON'BLE MR. JUSTICE PRASHANT KUMAR MISHRA

For Petitioner(s)  Mr. Manoj Swarup, Sr. Adv.
                   Mr. Neelmani Pant, Adv.
                   Ms. Nidhi Agarwal, Adv.
                   Mr. Hitesh Nagar, Adv.
                   Mr. Neeraj Kumar Sharma, AOR

                                      
For Respondent(s)  Mr. Rohan Thawani, Adv.
                   Ms. Pooja Dhar, AOR
                   Ms. Aakriti Vikas, Adv.

                                      

          UPON hearing the counsel the Court made the following
                             O R D E R

Delay condoned. 

The civil appeals are disposed of in terms of the signed
order. 

Pending application(s), if any, stand closed.

   (DEEPAK JOSHI)                               (KAMLESH RAWAT)
ASST. REGISTRAR-cum-PS                        ASSISTANT REGISTRAR

 (Signed Order is placed on the File)
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IN THE SUPREME COURT OF INDIA
CIVIL APPELLATE JURISDICTION

CIVIL APPEAL NO.6565 OF 2024
[@ DIARY NO(S). 20778/2024]

GAGAN BRICK FIELD                                  APPELLANT(S)

                                VERSUS

UTTARAKHAND POLLUTION CONTROL BOARD & ORS.         RESPONDENT(S)

 

O R D E R

Delay condoned.

Heard the learned counsel appearing for the appellant and the

learned counsel for the respondent no.5 who is appearing on caveat.

This Appeal will be governed by the order dated 29th April,

2024  passed  by  this  Court  in  Civil  Appeal  Nos.5596-5597/2024.

Ordered accordingly.

The Civil Appeal is disposed of.

..........................J.
      (ABHAY S. OKA)

                                 
 ..........................J.

      (UJJAL BHUYAN) 

NEW DELHI;
MAY 17, 2024.

1

Digitally signed by
ASHISH KONDLE
Date: 2024.05.20
15:17:42 IST
Reason:

Signature Not Verified
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ITEM NO.23 + 76               COURT NO.6               SECTION XVII

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

CIVIL APPEAL DIARY NO(S). 20778/2024

GAGAN BRICK FIELD                                  APPELLANT(S)

                                VERSUS

UTTARAKHAND POLLUTION CONTROL BOARD & ORS.         RESPONDENT(S)

(IA  No.112834/2024-EXEMPTION  FROM  FILING  C/C  OF  THE  IMPUGNED
JUDGMENT  and  IA  No.112835/2024-STAY  APPLICATION  and  IA
No.112833/2024-CONDONATION  OF  DELAY  IN  FILING  APPEAL,  IA
NO.121136/2024  –  PERMISSION  TO  FILE  ADDITIONAL
DOCUMENTS/FACTS/ANNEXURE  AND  IA  NO.121137/2024  –  EXEMPTION  FROM
FILING AFFIDAVIT)

 
WITH

CIVIL APPEAL NO(S).  6366/2024 (ITEM NO.76)
[IA  NO.118311/2024-EXEMPTION  FROM  FILING  C/C  OF  THE  IMPUGNED
JUDGMENT AND IA NO.118309/2024-EX-PARTE STAY)

Date : 17-05-2024 These matters were called on for hearing today.

CORAM :  
HON'BLE MR. JUSTICE ABHAY S. OKA

         HON'BLE MR. JUSTICE UJJAL BHUYAN

For Appellant(s)  Mr. Manoj Swarup, Sr. Adv.
                   Mrs. Nidhi Agarwal, Adv.
                   Mr. Hitesh Nagar, Adv.
                   Mr. Neeraj Kumar Sharma, AOR
                   Mr. Ankur Tyagi, Adv.

Mr. Manoj Swarup, Sr. Adv.
                   Mrs. Nidhi Agarwal, Adv.
                   Mr. Hemant Adhana, Adv.
                   Mr. Neeraj Kumar Sharma, AOR
                   Mr. Hitesh Nagar, Adv.

            
       
For Respondent(s)  Mr. Rohan Thawani, Adv.
                   Ms. Pooja Dhar, AOR
                   Ms. Aakriti Vikas, Adv.
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          UPON hearing the counsel the Court made the following
                             O R D E R

CIVIL APPEAL DIARY NO(S). 20778/2024

Delay condoned.

The Appeal is disposed of in terms of the signed order.

Pending applications stand disposed of accordingly.

CIVIL APPEAL NO(S). 6366/2024

List on 8th July, 2024.

Liberty is granted to the appellant to file the additional

documents in the meanwhile.

(ASHISH KONDLE)                                 (AVGV RAMU)
COURT MASTER (SH)                             COURT MASTER (NSH)

[THE SIGNED ORDER IN CIVIL APPEAL DIARY NO.20778/2024 IS PLACED ON
THE FILE]
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Application Details print
Industry Name : JAI MATA BRICK FIELD Category Name : ORANGE
Address : Khasra-208 Mauza- Kawadpur Harchandpur Haridwar District Name : Haridwar
Cap Inv(in Lakh) : 48.428 Net Asset Value(in Lakh): 48.428
Consent Type : CTO Certificate For: reNew
AppId/Caf Id : 3445460/10412 Application Date : 29/11/2023
Industry Type : Industrial

Date Time: 29-11-2023 04:28 PM

Note By: Monitoring Cell(206)

Forwarded To: RO

Activity: Forward   

Description:

 
Date Time: 30-11-2023 11:46 AM

Note By: RO(303)

Forwarded To: Inspecting Officer 2

Activity: Forward   

Description:

 
Date Time: 12-12-2023 12:42 PM

Note By: Inspecting Officer 2(212)

Forwarded To: RO

Activity: Forward   

Description: The unit has Valid Consent up to 31/03/2024.

 
Date Time: 19-12-2023 02:58 PM

Note By: RO(303)

Forwarded To: RO

Activity: Forward   

Description:

Activity: Return

Description: pl apply after feb 2024

 

Activity: Forward   

Activity: Application Re-Submitted

Note By: (Industry)

Description: resubmitted.

Date Time: 28-02-2024 12:33 PM

Forwarded To: Monitoring Cell

Date Time: 28-02-2024 03:30 PM

Note By: Monitoring Cell(2080926)

Forwarded To: Accounts Cell

Activity: Forward   

Description:

 
Date Time: 28-02-2024 03:42 PM

Note By: Accounts Cell(2080926)

Forwarded To: Monitoring Cell

Activity: Forward   

Description:

 
Date Time: 28-02-2024 04:44 PM

Note By: Monitoring Cell(210)

Forwarded To: RO

Activity: Forward   

Description:

 
Date Time: 03-03-2024 03:36 PM

Note By: RO(303)

Forwarded To: Inspecting Officer

Activity: Forward   

12/20/25, 12:31 PM Note History

https://ukocmms.nic.in/applicationProcessingDetails/openApplicationDetails/3445460 1/4
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Forwarded To: RO

Activity: Forward   

Description: Inspection not Raised on this application

 
Date Time: 28-05-2024 04:33 PM

Note By: RO( 303 )

Forwarded To: Inspecting Officer

Activity: Forward   

Description:

Activity: Inspection  

Description:

 
Date Time: 28-05-2024 04:35 PM

Note By: Inspecting Officer(203)

Forwarded To: RO

Activity: Forward   

Description:

Activity: Inspection Closed   

Date of Inspection: 2024-05-28

Description:

In the reference of CCA renewal for three years (Year 2024-
25) industry has been inspected on 28.05.2024. During the
inspection unit was not found in operation. Unit is situated at
Khasra-208 Mauza- Kawadpur Harchandpur, Haridwar,  Dist.-
Haridwar (Uttarakhand). Brickfields Manufacture of Brick by
backing process only. Unit has used Coal & Wood in the
backing process of brick. 100 feet Stack and Zig Zag System
has been establish in the unit. 100 feet height Stack with Port
hole, Platform and Stairs establish in the unit. Only domestic
effluent is generate which dispose through septic tank/soak
pit. As per Net Asset unit submitted the CCA renewal fee Rs.-
25000/=  (Year 2024-25) in orange category (50.0 - 1.0
Lakhs, 59.0 Lakhs). As per above site observation take a
necessary action for CCA renewal up to 31.03.2025 with
following specific conditions: -1. Brickfields should be
compliance the all conditions which is the mentioned in the
Environmental Protection Act (EPA)-1986. 2. Brickfields shall
ensure to comply the notification of state Government vide
No. 1822/VII-A-1/2021/80--[k/16 Dated 28.10.2021
regarding the Uttarakhand state mining Policy 2021. 3.
Brickfields Shall ensure to comply the Notification of MoEF &
Climate change (Government of India) on dated 22.02.2022
Under EP Act 1986. 4. The Consent is Valid under the Final
decision of Hon’ble High Court & Hon’ble NGT in matter of OA
No. 783/2022 Ajay Kumar Vs Uttarakhand Pollution Control
Board & Others. 5 Brickfields shall ensure to obtain the
Validation certificate from Central Building Research Institute
or authorized organization regarding conversion to induce
draft zig zag Technology & Submit it to this office within three
Months. 6 . Brickfields shall ensure to obtain the Validation
certificate from Central Building Research Institute or
authorized organization regarding conversion to induce draft
zig zag Technology & Submit it to this office within three
Months. 7. Unit should be applying the all safety measurers in
the Brickfields premises. 08. Consent is only issued as
Environment Point of view & subjected to Any
Decision/Direction/Policy of Honorable Judiciary, Honorable
NGT & Union/State Govt.

 
Date Time: 28-05-2024 04:40 PM

Note By: RO(303)

Forwarded To: RO

Activity: Forward   

Description:
CCA renewal may be granted as per
direction by nonarable suprime court.

Activity: Approved

Description: Provisional Certificate has been issued  View Prov
Certificate |

 
Date Time: 20-09-2024 02:34 PM

Note By: RO(303)

Forwarded To: RO

Activity: Forward   

Description:

Activity: Approved

Description: Provisional Certificate has been issued  View Prov Certificate |

Activity: Approve

Description:  Uploaded Certificate |

12/20/25, 12:31 PM Note History

https://ukocmms.nic.in/applicationProcessingDetails/openApplicationDetails/3445460 3/4
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https://ukocmms.nic.in/applicationProcessingDetails/downLoadingCertificateProv/3445460
https://ukocmms.nic.in/applicationProcessingDetails/downLoadingCertificateProv/3445460
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Description:

 
Date Time: 11-03-2024 01:19 PM

Note By: Inspecting Officer(203)

Forwarded To: Inspecting Officer

Activity: Forward   

Description: please compliance of NGT.

 
Date Time: 11-03-2024 01:23 PM

Note By: Inspecting Officer(203)

Forwarded To: RO

Activity: Forward   

Description: please compliance of NGT order

 
Date Time: 11-03-2024 01:27 PM

Note By: RO(303)

Forwarded To: RO

Activity: Forward   

Description:

Activity: Return

Description: please compliance of NGT order

 

Activity: Forward   

Activity: Application Re-Submitted

Note By: (Industry)

Description:
Copy of Hon'ble Supreme court's order uploaded in "other
tag".

Date Time: 15-05-2024 05:59 PM

Forwarded To: Monitoring Cell

Date Time: 16-05-2024 12:57 PM

Note By: Monitoring Cell(206)

Forwarded To: RO

Activity: Forward   

Description:

 
Date Time: 24-05-2024 06:13 PM

Note By: RO(303)

Forwarded To: Inspecting Officer 2

Activity: Forward   

Description:

 
Date Time: 25-05-2024 03:09 PM

Note By: Inspecting Officer 2(212)

Forwarded To: RO

Activity: Forward   

Description: .

 
Date Time: 27-05-2024 02:31 PM

Note By: RO(303)

Forwarded To: Inspecting Officer 2

Activity: Forward   

Description:

 
Date Time: 28-05-2024 04:23 PM

Note By: Inspecting Officer 2(303)

Forwarded To: Inspecting Officer

Activity: Forward   

Description:

 
Date Time: 28-05-2024 04:30 PM

Note By: Inspecting Officer(203)

12/20/25, 12:31 PM Note History

https://ukocmms.nic.in/applicationProcessingDetails/openApplicationDetails/3445460 2/4
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Water Consumption Details

Source Consumption Quantity (KL/D)
Domestic 2.0
Process 6.0

Water Effluent Generation Details

Generation Waste Water Generation Quantity (KL/D)
Domestic 1.0
Process 0.0

Hazardous Waste Generation Details

Authorization Required For Source of Generation Category Quantity(Ton per
annum(TPA))

Stack Details

Stack
Attached
To Plant

Stack Height
above
ground
level(meters)

Stack Height
above factory
room(meters)

Stack
Top

Inner
Dimension
of Stack
Top(in
meters)

Gas
Quantity(m^3/hr)

Fuel Gas
Temp('C)

Exit
Velocity
of The
Gas/sec

Plant
Capacity Unit Draft

Type
Material Of
Construction

Pollution
Control
Equipments

Furnace 31 31 Round 0.9 1000.0 70.0 12.0 5.0 Metric
Tonnes/Day

ID
Fan Bricks Others,

Product Details

Product Name Qty Unit Product Intermediate
Product Qty Unit Intermediate

Product
Bricks 8000000 Numbers/Year Numbers/Year

Raw-Material Details

Name of Raw-Material Trade Name of
Raw-Material

Quantity Of Raw
Material

Principle
Use

Consumption of Raw Material
per unit of output during the

previous financial year

Consumption of
Raw Material per

unit of output
during the current

financial year
soil/ clay 20000 Metric Tonnes/Year Metric Tonnes/Year

12/20/25, 12:31 PM Note History

https://ukocmms.nic.in/applicationProcessingDetails/openApplicationDetails/3445460 4/4
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Application Details print
Industry Name : GAGAN BRICK FIELD Category Name : ORANGE
Address : kHASRA-138, 139 Village- Mohammadpur Jatt Paragna- Narsan Haridwar District Name : Haridwar
Cap Inv(in Lakh) : 30.56 Net Asset Value(in Lakh): 30.56
Consent Type : CTO Certificate For: reNew
AppId/Caf Id : 3528027/10344 Application Date : 27/05/2024
Industry Type : Industrial

Date Time: 28-05-2024 05:02 PM

Note By: Monitoring Cell(206)

Forwarded To: RO

Activity: Forward   

Description:

 
Date Time: 29-05-2024 10:58 AM

Note By: RO(303)

Forwarded To: Inspecting Officer

Activity: Forward   

Description:

 
Date Time: 29-05-2024 11:19 AM

Note By: Inspecting Officer(203)

Forwarded To: RO

Activity: Forward   

Description: Inspection not Raised

 
Date Time: 29-05-2024 11:20 AM

Note By: RO( 303 )

Forwarded To: Inspecting Officer

Activity: Forward   

Description:

Activity: Inspection  

Description:

 
Date Time: 29-05-2024 11:21 AM

Note By: Inspecting Officer(203)

Forwarded To: RO

Activity: Forward   

Description:

Activity: Inspection Closed   

Date of Inspection: 2024-05-28

Description: In the reference of CCA renewal for three years (Year 2024-25)
industry has been inspected on 28.05.2024. During the
inspection unit was found in operation. Unit is situated at
Khasra-138, 139 Village- Mohammadpur Jatt Paragna- Narsan,
Roorkee,   Dist.- Haridwar (Uttarakhand). Brickfields
Manufacture of Brick by backing process only. Unit has used
Coal & Wood in the backing process of brick. 100 feet Stack
and Zig Zag System has been establish in the unit. 100 feet
height Stack with Port hole, Platform and Stairs establish in the
unit. Only domestic effluent is generate which dispose through
septic tank/soak pit. As per Net Asset unit submitted the CCA
renewal fee Rs.- 10000/=  (Year 2024-25) in orange category
(10.0 - 50.0 , 21.0 Lakhs). As per above site observation take
a necessary action for CCA renewal up to 31.03.2025 with
following specific conditions: -1. Brickfields should be
compliance the all conditions which is the mentioned in the
Environmental Protection Act (EPA)-1986. 2. Brickfields shall
ensure to comply the notification of state Government vide No.
1822/VII-A-1/2021/80--[k/16 Dated 28.10.2021 regarding the
Uttarakhand state mining Policy 2021. 3. Brickfields Shall
ensure to comply the Notification of MoEF & Climate change
(Government of India) on dated 22.02.2022 Under EP Act
1986. 4. The Consent is Valid under the Final decision of
Hon’ble High Court & Hon’ble NGT in matter of OA No.
783/2022 Ajay Kumar Vs Uttarakhand Pollution Control Board
& Others. 5 Brickfields shall ensure to obtain the Validation
certificate from Central Building Research Institute or
authorized organization regarding conversion to induce draft
zig zag Technology & Submit it to this office within three
Months. 6 . Brickfields shall ensure to obtain the Validation
certificate from Central Building Research Institute or
authorized organization regarding conversion to induce draft
zig zag Technology & Submit it to this office within three
Months. 7. Unit should be applying the all safety measurers in
the Brickfields premises. 08. Consent is only issued as
Environment Point of view & subjected to Any

12/20/25, 12:27 PM Note History

https://ukocmms.nic.in/applicationProcessingDetails/openApplicationDetails/3528027 1/2
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Decision/Direction/Policy of Honorable Judiciary, Honorable NGT
& Union/State Govt.

 
Date Time: 29-05-2024 11:26 AM

Note By: RO(303)

Forwarded To: RO

Activity: Forward   

Description:
CCA renewal (re-apply) may be granted as
proposed.

Activity: Approved

Description: Provisional Certificate has been issued  View Prov
Certificate |

 
Date Time: 09-07-2024 04:25 PM

Note By: RO(303)

Forwarded To: RO

Activity: Forward   

Description:

Activity: Approved

Description: Provisional Certificate has been issued  View Prov Certificate |

Activity: Approve

Description:  Uploaded Certificate |

 
Water Consumption Details

Source Consumption Quantity (KL/D)
Domestic 1
Process 2.0

Water Effluent Generation Details

Generation Waste Water Generation Quantity (KL/D)
Domestic 0.5
Process 0.0

Hazardous Waste Generation Details

Authorization Required For Source of Generation Category Quantity(Ton per
annum(TPA))

Stack Details

Stack
Attached
To Plant

Stack Height
above
ground
level(meters)

Stack Height
above factory
room(meters)

Stack
Top

Inner
Dimension
of Stack
Top(in
meters)

Gas
Quantity(m^3/hr)

Fuel Gas
Temp('C)

Exit
Velocity
of The
Gas/sec

Plant
Capacity Unit Draft

Type
Material Of
Construction

Pollution
Control
Equipments

DG Set 31.5 31.5 Round 0.9 1000.0 120.0 10.0 5.0 Metric
Tonnes/Day

Natural
draft Bricks Others,

Product Details

Product Name Qty Unit Product Intermediate
Product Qty Unit Intermediate

Product
Bricks 8000000 Metric Tonnes/Year Metric Tonnes/Year

Raw-Material Details

Name of Raw-Material Trade Name of
Raw-Material

Quantity Of Raw
Material

Principle
Use

Consumption of Raw Material
per unit of output during the

previous financial year

Consumption of
Raw Material per

unit of output
during the current

financial year
Clay 20000 Metric Tonnes/Year Metric Tonnes/Year
Sand 20.0 Metric Tonnes/Year Metric Tonnes/Year

12/20/25, 12:27 PM Note History

https://ukocmms.nic.in/applicationProcessingDetails/openApplicationDetails/3528027 2/2
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https://ukocmms.nic.in/applicationProcessingDetails/downLoadingCertificateProv/3528027
https://ukocmms.nic.in/applicationProcessingDetails/downLoadingCertificateProv/3528027
https://ukocmms.nic.in/applicationProcessingDetails/downLoadingCertificateProv/3528027
https://ukocmms.nic.in/applicationProcessingDetails/downLoadingCertificateNew/3528027
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Item No. 02  Court No. 1 

BEFORE THE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 341/2023 

Vipin Kumar            Applicant 

Versus 

Uttarakhand Pollution Control Board & Ors.               Respondent(s) 

Date of hearing: 19.05.2023 

CORAM: HON�BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON 

HON�BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER 

HON�BLE DR. A. SENTHIL VEL, EXPERT MEMBER 

Applicant: Mr. Rohan Thawani, Advocate 

ORDER 

1. Grievance in this application is against operation of two brick kilns 

- Jai Mata Brick Field and Gagan Brick Field in Tehsil Roorkee, District 

Haridwar, Uttarakhand. According to the applicant, their operation is 

against the siting criteria laid down under the MoEF&CC Notification dated 

22.02.2022 issued under the Environment (Protection) Rules, 1986, which 

is as follows:- 

"6. Brick kilns should be established at a minimum distance of 0.8 
kilometre from habitation and fruit orchards. State Pollution Control 
Boards/Pollution Control Committees may make siting criteria 
stringent considering proximity to habitation, population density, 
water bodies, sensitive receptors, etc. 

7. Brick kilns should be established at a minimum distance of one 
kilometer from an existing brick kiln to avoid clustering of kilns in an 
area." 

2.  It is further stated that the Hon�ble Supreme Court vide order dated 

08.04.2022 in Civil Appeal Diary No. 18213/2021, NCR Brick Kiln 

64240
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Association vs. Central Pollution Control Board & Ors. directed strict 

enforcement of the said Notification. The brick kilns in question are within 

the prohibited distance. Jai Mata Brick field, is located within 651.178 

meters from an existing brick kiln viz. Balaji Brick Field, and within 

228.219 meters of Chaudhary Bharat Singh Junior High School. Gagan 

Brick Field is located within 500,852 meters from Bharat Brick Field; 

within 555.386 meters of Sarkari Aam Ka Bagh; within 707.441 meters of 

Sureshi Devi Public School; within 780.165 meters from Nirmala Devi Inter 

College; within 774.548 meters from Budhpur Jatt Village; and within 

890.753 meters from Chaudhary Sukbhir Singh Adarsh Junior High 

School. Consent has been granted to the said brick kilns on 13.01.2023 

and 30.01.2023 respectively i.e. after the Notification dated 22.02.2022.  

3. In view of above, it appears to be necessary to require the State PCB 

to look into the matter and take remedial action in accordance with law. 

Further, to ascertain factual position, we constitute an independent 

Committee comprising State PCB and District Magistrate, Haridwar. State 

PCB will be the nodal agency for coordination and compliance. Report may 

be furnished within two months by e-mail at judicial-ngt@gov.in preferably 

in the form of searchable PDF/ OCR Support PDF and not in the form of 

Image PDF.  The report may mention the status of any other brick kilns 

operating in the vicinity of the said two brick kilns. The violating Brick 

kilns in question be put to notice of these proceedings for their response, 

if any.  

List for further consideration on 18.08.2023.  

A copy of this order be forwarded to State PCB and District 

Magistrate, Haridwar by e-mail for compliance. 
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The applicant may serve a set of papers on State PCB and District 

Magistrate, Haridwar and the allegedly violating brick kilns and file 

affidavit of service within one week.  

Adarsh Kumar Goel, CP 

Sudhir Agarwal, JM 

Dr. A. Senthil Vel, EM 

May 19, 2023 
Original Application No. 341/2023 
SN 
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Application Details print
Industry Name : JAI MATA BRICK FIELD Category Name : ORANGE
Address : Khasra-208 Mauza- Kawadpur Harchandpur Haridwar District Name : Haridwar
Cap Inv(in Lakh) : 48.428 Net Asset Value(in Lakh): 48.428
Consent Type : CTO Certificate For: reNew
AppId/Caf Id : 7280683/10412 Application Date : 10/03/2025
Industry Type : Industrial

Date Time: 11-03-2025 01:50 PM

Note By: Group In-charge (Garhwal)(201)

Forwarded To: RO

Activity: Forward   

Description: Forwarded for necessary action

 
Date Time: 15-03-2025 09:32 PM

Note By: RO( 208 )

Forwarded To: Inspecting Officer

Activity: Forward   

Description:

Activity: Inspection  

Description:

 
Date Time: 09-04-2025 11:29 AM

Note By: Inspecting Officer(203)

Forwarded To: RO

Activity: Forward   

Description: Please upload Revoke latter of Closure order.

 
Date Time: 09-04-2025 12:39 PM

Note By: RO(208)

Forwarded To: RO

Activity: Forward   

Description:

Activity: Return

Description:
REMINDER Please upload Revocation letter of closure order. Please
replt within 7 days.

 
Date Time: 01-05-2025 11:00 AM

Note By: Industry(SPCB)

Forwarded To: Industry

Activity: Forward   

Description:
Industry not replying within 15 days, so application automaticly
resubmit

 
Date Time: 23-05-2025 12:07 PM

Note By: RO(208)

Forwarded To: Inspecting Officer 2

Activity: Forward   

Description: For scrutiny and inspection Please.

 
Date Time: 04-06-2025 10:49 AM

Note By: Inspecting Officer 2(212)

Forwarded To: RO

Activity: Forward   

Attached Letter:
Letter Attached By Officials
View Letter

Description:

Activity: Inspection Closed   

Date of Inspection: 2025-06-04

Description: Unit M/s Jai Mata Brick Field, Khasra-
208 Mauza- Kawadpur Harchandpur ,
Roorkee, District  Haridwar. The unit
has Deposited Environment

12/20/25, 12:57 PM Note History

https://ukocmms.nic.in/applicationProcessingDetails/openApplicationDetails/7280683 1/3
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Compensation Amount of Rs
4,07,550/= in HO by the DD. Number
073975 on Dated:-01/02/2025 of
Punjab National  Bank.
Unit has applied CCA-R for the
Manufacture of Brick by backing
process only. Unit has used Coal &
Wood in the backing process of brick.
ZigZag System has been establish in
the unit &100 feet Stack height with
Port hole, Platform and Stairs
established by the unit .Only
domestic waste water is generated by
the unit which dispose of through
septic tank/soak pit . As per B/S the
NAV of Industry is 51.45 lakhs the unit
has Deposited Rs30,000/= under CCA-
R Fee Head 31/03/2027.)The Unit must
Submit Stack Analysis Report within
one Month ALSO
    The unit must following specific
conditions:
(1.) Unit should be compliance the all
conditions which is the mentioned in
the Environmental Protection Act
(EPA)-1986.
(2.) Unit should be applying the all
safety measures in the industry
premises.(3.)Spent organic solvent 
,Oily pet Coke  ,filter Press Cake
(Hazadous waste ) etc.  & other waste
Such as Plastic Rubber ,lather etc.
Shall not be allowed as Fuel in Brick
Kiln if found  and verified consent will
be revoked.
  The Other Relevant Documents
Regarding the unit have been
uploaded in the Profile of the Industry.
File forwarded for your kind
consideration and Final Decision,
please
 

 
Date Time: 04-06-2025 12:48 PM

Note By: RO(208)

Forwarded To: RO

Activity: Forward   

Description: CCA approved up to 31.03.2027.

Activity: Approved

Description: Provisional Certificate has been issued  View Prov Certificate |

 
Date Time: 15-07-2025 10:16 AM

12/20/25, 12:57 PM Note History

https://ukocmms.nic.in/applicationProcessingDetails/openApplicationDetails/7280683 2/3
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Note By: RO(208)

Forwarded To: RO

Activity: Forward   

Description:

Activity: Approved

Description: Provisional Certificate has been issued  View Prov Certificate |

Activity: Approve

Description:  Uploaded Certificate |

 
Water Consumption Details

Source Consumption Quantity (KL/D)
Domestic 2.0
Process 6.0

Water Effluent Generation Details

Generation Waste Water Generation Quantity (KL/D)
Domestic 1.0
Process 0.0

Hazardous Waste Generation Details

Authorization Required For Source of Generation Category Quantity(Ton per
annum(TPA))

Stack Details

Stack
Attached
To Plant

Stack Height
above
ground
level(meters)

Stack Height
above factory
room(meters)

Stack
Top

Inner
Dimension
of Stack
Top(in
meters)

Gas
Quantity(m^3/hr)

Fuel Gas
Temp('C)

Exit
Velocity
of The
Gas/sec

Plant
Capacity Unit Draft

Type
Material Of
Construction

Pollution
Control
Equipments

Furnace 31 31 Round 0.9 1000.0 70.0 12.0 5.0 Metric
Tonnes/Day

ID
Fan Bricks Others,

Product Details

Product Name Qty Unit Product Intermediate
Product Qty Unit Intermediate

Product
Bricks 8000000 Numbers/Year Numbers/Year

Raw-Material Details

Name of Raw-Material Trade Name of
Raw-Material

Quantity Of Raw
Material

Principle
Use

Consumption of Raw Material
per unit of output during the

previous financial year

Consumption of
Raw Material per

unit of output
during the current

financial year

Soil/Clay 20000 Bricks
Manufacturing Metric Tonnes/Year Metric Tonnes/Year

12/20/25, 12:57 PM Note History

https://ukocmms.nic.in/applicationProcessingDetails/openApplicationDetails/7280683 3/3
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Application Details print
Industry Name : GAGAN BRICK FIELD Category Name : ORANGE
Address : kHASRA-138, 139 Village- Mohammadpur Jatt Paragna- Narsan Haridwar District Name : Haridwar
Cap Inv(in Lakh) : 30.56 Net Asset Value(in Lakh): 30.56
Consent Type : CTO Certificate For: reNew
AppId/Caf Id : 6449183/10344 Application Date : 10/03/2025
Industry Type : Industrial

Date Time: 11-03-2025 01:50 PM

Note By: Group In-charge (Garhwal)(201)

Forwarded To: RO

Activity: Forward   

Description: Forwarded for necessary action

 
Date Time: 15-03-2025 09:33 PM

Note By: RO( 208 )

Forwarded To: Inspecting Officer

Activity: Forward   

Description:

Activity: Inspection  

Description:

 
Date Time: 09-04-2025 11:28 AM

Note By: Inspecting Officer(203)

Forwarded To: RO

Activity: Forward   

Description: Please upload Revoke latter of Closure order.

 
Date Time: 09-04-2025 12:39 PM

Note By: RO(208)

Forwarded To: RO

Activity: Forward   

Description:

Activity: Return

Description:
REMINDER Please upload Revocation letter of closure order. Please
replt within 7 days.

 
Date Time: 01-05-2025 11:00 AM

Note By: Industry(SPCB)

Forwarded To: Industry

Activity: Forward   

Description:
Industry not replying within 15 days, so application automaticly
resubmit

 
Date Time: 23-05-2025 12:09 PM

Note By: RO(208)

Forwarded To: Inspecting Officer 2

Activity: Forward   

Description: For scrutiny and inspection Please.

 
Date Time: 26-05-2025 04:24 PM

Note By: Inspecting Officer 2(212)

Forwarded To: RO

Activity: Forward   

Description:

Activity: Inspection Closed   

Date of Inspection: 2025-05-26

Description: Unit M/s Gagan Brick Field, Khasra-
138, 139 Village- Mohammadpur Jatt
Paragna- Narsan Roorkee, District
 Haridwar. The unit has Valid Consent up to
31/03/2025.The unit has Deposited Environment
Compensation Amount of Rs 4,00,725/= in HO by the DD.
Number 258291 on Dated:-01/02/2025 of Yes Bank.

12/20/25, 12:25 PM Note History

https://ukocmms.nic.in/applicationProcessingDetails/openApplicationDetails/6449183 1/3

81257

javascript:window.print()


Unit has applied CCA-R for the
Manufacture of Brick by backing
process only. Unit has used Coal &
Wood in the backing process of
brick. ZigZag System has been
establish in the unit &100 feet Stack
height with Port hole, Platform and
Stairs established by the unit .Only
domestic waste water is generated
by the unit which dispose of through
septic tank/soak pit . As per B/S the
NAV of Industry is 30.56 lakhs the
unit has Deposited Rs30,000/= under
CCA-R Fee Head 31/03/2028.)The
Unit must Submit Stack Analysis
Report within one Month ALSO
    The unit must following specific
conditions:
(1.) Unit should be compliance the all
conditions which is the mentioned in
the Environmental Protection Act
(EPA)-1986.
(2.) Unit should be applying the all
safety measures in the industry
premises.(3.)Spent organic solvent 
,Oily pet Coke  ,filter Press Cake
(Hazadous waste ) etc.  & other
waste Such as Plastic Rubber ,lather
etc. Shall not be allowed as Fuel in
Brick Kiln if found  and verified
consent will be revoked.
 (1.) The unit must Submit the
Amount of  EC if imposed by the
Head Office.
 The Other Relevant Documents
Regarding the unit have been
uploaded in the Profile of the
Industry. File forwarded for your kind
consideration and Final Decision,
please
 

 

 
Date Time: 26-05-2025 04:24 PM

Note By: RO(212)

Forwarded To: RO

Activity: Forward   

Description: Unit M/s Gagan Brick Field, Khasra-138, 139 Village-
Mohammadpur Jatt Paragna- Narsan Roorkee, District Haridwar.
The unit has Valid Consent up to 31/03/2025.The unit has
Deposited Environment Compensation Amount of Rs 4,00,725/= in
HO by the DD. Number 258291 on Dated:-01/02/2025 of Yes
Bank. Unit has applied CCA-R for the Manufacture of Brick by
backing process only. Unit has used Coal & Wood in the backing
process of brick. ZigZag System has been establish in the unit

12/20/25, 12:25 PM Note History

https://ukocmms.nic.in/applicationProcessingDetails/openApplicationDetails/6449183 2/3
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&100 feet Stack height with Port hole, Platform and Stairs
established by the unit .Only domestic waste water is generated by
the unit which dispose of through septic tank/soak pit . As per B/S
the NAV of Industry is 30.56 lakhs the unit has Deposited
Rs30,000/= under CCA-R Fee Head 31/03/2028.)The Unit must
Submit Stack Analysis Report within one Month ALSO The unit
must following specific conditions: (1.) Unit should be compliance
the all conditions which is the mentioned in the Environmental
Protection Act (EPA)-1986. (2.) Unit should be applying the all
safety measures in the industry premises.(3.)Spent organic
solvent ,Oily pet Coke ,filter Press Cake (Hazadous waste ) etc. &
other waste Such as Plastic Rubber ,lather etc. Shall not be
allowed as Fuel in Brick Kiln if found and verified consent will be
revoked. (1.) The unit must Submit the Amount of EC if imposed
by the Head Office. The Other Relevant Documents Regarding the
unit have been uploaded in the Profile of the Industry. File
forwarded for your kind consideration and Final Decision, please

 
Date Time: 27-05-2025 04:17 PM

Note By: RO(208)

Forwarded To: RO

Activity: Forward   

Description:
CCA approved from1 3.05.2025 to
31.03.2028.

Activity: Approved

Description: Provisional Certificate has been issued  View Prov
Certificate |

 
Date Time: 19-07-2025 11:34 AM

Note By: RO(208)

Forwarded To: RO

Activity: Forward   

Description:

Activity: Approved

Description: Provisional Certificate has been issued  View Prov Certificate |

Activity: Approve

Description:  Uploaded Certificate |

 
Water Consumption Details

Source Consumption Quantity (KL/D)
Domestic 2.0
Process 2.0

Water Effluent Generation Details

Generation Waste Water Generation Quantity (KL/D)
Domestic 1.5

Hazardous Waste Generation Details

Authorization Required For Source of Generation Category Quantity(Ton per
annum(TPA))

Stack Details

Stack
Attached
To Plant

Stack Height
above
ground
level(meters)

Stack Height
above factory
room(meters)

Stack
Top

Inner
Dimension
of Stack
Top(in
meters)

Gas
Quantity(m^3/hr)

Fuel Gas
Temp('C)

Exit
Velocity
of The
Gas/sec

Plant
Capacity Unit Draft

Type
Material Of
Construction

Pollution
Control
Equipments

Brick Klin 30.0 30.0 Round 0.9 1000.0 120.0 10.0 5.0 Metric
Tonnes/Hour

Natural
draft

Brick
Massonary Others,

Product Details

Product Name Qty Unit Product Intermediate
Product Qty Unit Intermediate

Product
Bricks 8000000 Numbers/Year Numbers/Year

Raw-Material Details

Name of Raw-Material Trade Name of
Raw-Material

Quantity Of Raw
Material

Principle
Use

Consumption of Raw Material
per unit of output during the

previous financial year

Consumption of
Raw Material per

unit of output
during the current

financial year

Clay 20000 Manufacturing
for Bricks Metric Tonnes/Year Metric Tonnes/Year

Sand 20 Metric Tonnes/Year Metric Tonnes/Year

12/20/25, 12:25 PM Note History

https://ukocmms.nic.in/applicationProcessingDetails/openApplicationDetails/6449183 3/3
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